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ber, 1964 and made serious com-
plaints against the present Chief
Minister and demanded hig imme-
diate removal from Chief Minisier-
ship; and

(d) if so, what action Governnlent
propose to take thereon?

Tae MINISTER or STATE IN |THE
MINISTRY or HOME AFFAIRS (S$HrI
JaisukHrAL Hatai): (a) No, Sir.

(b) Does not arise,

{¢) A deputation consisting of 18
persons saw the President on the '5th
October, 1964, drew his attention to
the state of administration in Otiissa
ang asked for the setting up a
Commission of Enquiry.

{d) The matter is under examina-
tion by Government, |
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1[GaNG oF PaxisTANI CONSPIRATORS

592, Surt G. K. KAPOOR: ill
the Minister of HomEe AFrFAIRS | be
pleased to state:

(a) whether recently a new gang
of Pakistani conspirators has been |un-
earthed in Baramulla in the Jammu
and Kashmir State; and

(by if so, the nature of activities
of the gang?]

[ 18 DEC. 1964 ]

to Questions 4332
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+{Tue MINISTER or STATE 1IN THE
MINISTRY or HOME AFFAIRS (SHrI
JaisuruLAL Hatai): (a) and (b)
Our information does not bear out
the statement that a gang of Pakistani
conspirators has been unearthed in
Baramulla. In connection with two
explosions which took place at Bara-
mulla on 28th September 1964, the
local police rounded up some 20 per-

sons for interrogation. No prosecu-
tion has yet been launched.]
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1{TeacHING sHOPs AND COACHING INSTI-
TUTIONS IN DELHI

593. Sarr G. K. KAPOOR: Will the
Minister of EpucATiON be pleased to
state:

(a) the number of teaching and
coaching insti.utions in Delhi and the
average pay of teachers working in
these institutions;

(b) the approximate number of
students receiving education in these
institutions and whether institulions
are being run under the misleading
names of schools and colleges; and

(c) whether Government are tak-
ing any steps for the improvement
and control of these unrecognised in-
stitutions; and if so, the details there-
of?] }
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to Questions 4334

+[Tee MINISTER or EDUCATION
(Surr M. C. CHAGLA): (a) and (b)
No information is available as these
institutiong are neither recognised
nor aided by the Education Depart-
ment, nor has any survey regarding
their number etc. been made,

-

(¢) The Central Advisory Board of
Education in its mee.ing helq at
Bangalore in October recommended
that States should take neccessary
action, including legislation, to pre-
vent unauthorised people from setting
up institutions, conduc.ing examina-
tions, awarding diplomas and certifi-
cates and adopting names such as
Universities, Vice-Chancellors, etc.
This recommendation has been for-
warded to the State Governments for
examination ang suitable action. The
Ceniral Government is also drafting
a model legislation for this purpose
in consultation with State Govern~
ments.]
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